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MINISTRY OF ROAD TRANSPORT rND HIGHWAYS

NOTIFICATION :

New Dethi, the 19th May, 1.014

G.S.R. M5(E).—Whereas the draft of certain rules further t

end the Central Motor Vehicles Rules, 1989

. was published, as required under sub-section (1) of section 212 of thq Motor Vehicles Act, 1988 (59 of 1988), vide

notificatior of the Government of India in the Ministry of Road Transpfrt and Highways -number G.S.R, 188(E), dated
the 14th March, 2014 in the Gazette of India, Extraordinary, Part II, setion- 3, Sub-section (j), inviting objectlons and-

suggestions from all persons llkely to be affected thereby, dated 14th

. And whereas, copies of the in whlch the sald notifi catlon we
2014;

ch, 2014.
made available to the public on 14tIi Marcl'i,

And wheteas, the objections and suggestions received from Llé public in respect on the said draft have been

considered by the Central Govemment,

Now therefore, in exercise of the powers conferred by sectliﬁs- 56, 64, sub-section (14) of section 88 and

section 110 of the said Motor Vehicles Act, 1988, the Central Governm{

amend the Central Motor Vehicles Rules, 1989, namely:—

t hereby makes_the following rules further to

1. {1} These rules may be called the Central Motor Veﬁicl’es {7th Amendment) Rules, 2014.

(2) Save as otherwise provided in these rules, they shall come fnto force on the date of their final publication

. in the Official Gazette.

2. In the Central Motor Vehicles Rules, 1989, in rule 62, in=sgfb-rule (1}, ir_l the proviso, for the Table, the

following Table shall be substituted, namely:—
' “TABLE

S1. NoJ - Item - Chcck Check make/ Check | Chegk | Test. |~~~  .Remarks
Fitment | type/rating etc. as |conditions | Fundt- L e
per original ~ - . {ionidg : -
equipment ‘ ’ e
recommendstions
1. 2, I 4. 5. 6, 7. . 8.
¢)) Spark Plug/ Yes Yes Yes N No S
Suppressor cap/
High Tension
: cable :
2 Head Lamp Yes No Yes |- Ye Check | (a) Beam focus as per
) Beams , ' Annexure VIT;
(b) in case .of authorised | -
testing station using headlight
tester, testing procedure and
réquirement shall be as per
: . , . AlS-128:2014.
3 Other Lights Yes No Yes Ye No | Also ensure’ - . that
: : : unauthorised  lights are  not.
N : ‘ ; fitted. )
“ Reflectors Yes . No Yes No No Ensure colour of reflectors
: : ) - - |and reﬂectxve tapes are as per
- ‘| rule 104 -
(5) | - Bulbs | Yes Yes Yes No. No Ensure that head light bulbs
' wattage, especially halogen,
is not higher -than those
indicated in 1S 1606-1993 and
also ‘ensure that halogen bulbs
‘with P45t caps are not used in
all vehicles




A

. THE GAZETTE OF INDIA : EXTRAORDINARY

[PART TI—SEC. 3(1)]

Yes.

No

(6) Rear View No Yes No -
' Mirror . v " . :
§)) Safety Glass Yes Yes Yes No No | Laminated windscreen glass
’ is used for wvehicles
manufactured  from Apnl
' ) : 1996 onwards
(8) Horn Yes No - Yes | Yes No
€)) Silencer Yes No . Yes | Yes No | Enspre no Ieaka&
{10) Dash Board Yes "‘No 1. Yes | Yes No -
._equipment . _ 1
(11) | . Wind shield - Yes “No Yes Yes No -
| wiper . _ ‘ : :
{12y Exhaust No " No - No’ No | Yes ! Pollution Under Control{| .
~ emission , : ' . | Certificate . . :
(13) Bralung System | Yes No Yes - | Yes | Yes | (a)As perrule96(8);
: ' : () in case of authorised
testing station using roller
‘| ‘brake tester, -testing
procedure, and requirements -
' L _ . - | shall be.as per A1S-128:2014.
14) | Speedometér Yes’ No Yes Yes | .No. | Asperrle117. .
(15) | Steeringgear |- Yes ., No Yes Yes | Checl .| Check freeplay as per rule 98
. ) | free | for " vehicles wnth steering
play wheel.”
[F. No. RT-11036/96/2013-MVL]
SANJAY BANDOPADHYAYA It Secy
Note :

The pnnclpal rules were published vlde number G.S.R. S90(E), dated the 2nd June, 1989 and last amended vide

Notification number G.S.R. 324 (E), dated 7th May, 2014.

. Pnnted by the Manager Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publ ications, Dethi-110054.




